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Discussing on planning of N ationaJ 
Capital Region 

465. DR. A. U. AZMI: Will the 
Minister of WORKS AND HOUSING 
be pleased to state: 

(a) whether it is a fact that a 
meeting was held on 25th April, 1982 
to discuss the planning of the na-
tional capital region attended by the 
Chief Ministers of Rajasthan, U.P .. 
Haryana, M.P. and Lt. Governor of 
Delhi; 

(b) whether the Inter-State na-
tional capital region plan approved 
in 1973 covered an area of about 
30,292 sq. kms. covering the Union 
Territorv of Delhi, two districts of 
UP and & districts of Haryana and 
5 tehsils of Rajasthan; and 

(C) if so, details of matters disculss-
ed and consensus of opinion arrived' 
thereat? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIR:S AND WORKS AND 
HOUSING (SHRI BHIS'HMA NA-
RAIN SINGH): (a) The Si!id meet-
ing was held on 24th April, 1982. 

(b) Yes, Sir. 

(c,) There was a broad agreement 
. between the Union Minister of Works 

and Housing and State Chief Minis-
ters and the Lt. Governor of Delhi 
On the need fOr a planning and co-
ordinating machinery for the Natio-
nal Capital Region in order to effec-
tively oversee all the developments 
in the area on the basis of an agreed 
plan. The meeting discussed issues 
regarding the concept and content of 
the National Capital Region Plan and 
the need for special funding of the 
programme. It was appreciated that 
it was necessary to develop a com-
mon pOlicy for industrial location, 
flood control, traffic and transporta-
tiOn and environment protection In 
the region. 

Land Acquired so far under Urba 
Land ceiling Act 

466. SHRI ASHF AQ HUSSAIN: 
Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) the area Of lan{.i acquired so 
far under Urban Land Ceiling Act 
in each of the States and Union Terri-
tories of the country; and 

(b) for what specific purpose these 
land3 are being utilised, give details? 

THE MINISTER OFPARLIAMEN-
TARY AFFAIRS ANn WORKS AND 
HOUSING (SHRI BHISHMA NA-
RAIN SINGH): (a) The extent of 
vacant land acquired aDd vested with 
State Governmen.ts under the Urban 
Land (Ceiling and Regulation) Act,. 




